
319 No-Collfidence Motion 

R.ao, Sbrj Jasanatb 
Rao, Dr. K. L. 
Rao, Shri Muthyal 
Rao, Shri J. Ramapathi 
Rao, Shri Thirumltla 
Rao, Dr. V. K. R. V. 
Raut, Shri Bhola 
Reddi, Shri G. S. 
Reddy, Shri Eswara 
Rohatsi, Shrimati Sushila 
Roy, Shri Bishwanath 
Roy, Shrimati Uma 
Sadhu Ram, Shr. 
Salgal, Shri A. S. 
Sait, Shri Ebrahim Sulaiman 
Seleem, Shri M. Yunu! 
Samanta, Shri S. C, 
Sambhali, Shri Ishaq 
Saoshi, Shri N. K. 
Saokala Prasad, Dr. 
Sant Bux SioSh, Shri 
Savitri Shyam, Shrimati 
Sayyad Ali, Shri 
Sen Shri Dwaipayan 
Sequeira, Shri Erasmo De 
Sethi, Shri P. C. 
Sezhiyan, Shri 
Shambhu Nath, Shri 
Sharma, Shri Madhoram 
Sharma, Shri Naval Kishore 
Shashi Bhushao, Shri 
Shastri, Shri Biswanarayan 
Shutri, Shri Raghuvir Siogh 
Shastri, Shri Ramavatar 
Shastri, Shri Ramanand 
Shaltri, Shri Sheopujan 
Sher Siogh, Sbri 
Shiode, Shri Aonasahib 
Shiv Chaodika Prasad, Shri 
Shukla, Shri S. N. 
Shukla, Shri Vidya Charan 
Siddayya, Shri 
Siddheshwar Prasad, Shrl 
Singh, Shri D. V. 
Sinha, Shri Mudrika 
Sioha, Shri R. K. 
Sinha, Shrl Satya Narayan 
Sivasankaran, Shri 
Sotak, Shrl Nar Deo 
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Sonar, Dr. A. G. 
Sonavaoe, Shri 
Sreedharan, Shri A, 
Sudarsanam, Shri M. 
Sunder Lal. Shri 
Surendra Pal Singh, Shri 
Swaran Singh, Shri 
Thakur. Shai P. R. 
Tiwary. Shri D. N. 
Tiwary, &hri K. N. 
Tripathi, Shri K. D. 
Tula Ram, Shri 
Uikey, Shri M. G. 
Veokatswamy, Shri G. 
Verma, Shri Balgovind 
Verma, Shri Prem Chad 
Viswanatham, Shri Tenneti 
Vya!, Shri Ramesh Chandra 
Yadab, Shri N. P. 
Yadav, Shri Chandra Jeet 
Yadav, Shri lageshwar 

MR. SPEAKER: The resull* of the 
division is : Ayes-134 ; Noes-241. The 
'Noes' have it ; the 'Noes' have it. 

The motion H as negatived. 

1930 brs. 

STATEMENT RE : DR. DHARMA TEJA 

THE MINISTER OF PARLIAMEN· 
TARY AFFAIRS, AND SHIPPING & 
TRANSPORT (SHRI RAGHlT RAMAIAH); 
Sir, this afternoon Dr. Ram Subball Singh 
alleged that certain papers relating to 
Dharma Toja were destroyed. 

DR. RAM SUBHAG SINGH (Buxar): 
They have all been destroyed, 

SHRI RAGHU RAMAIAH : I would 
like to deoy Ihis allegation. There Is abso· 
lutely no truth in it. The papers arc in 
proper custody and there is no II uth wbat-
Boever in this allcBalion. 

.... _._._----- ----------
*The followiol Memben also recorded their voles : 

AYES: Sarvasbri Ram Sewak YadKv, Bcni Shankar Sharma and Sbrimati 
Tarkcabwari Sinba ; 

NOES: Sarvubri Muhammad Sheriff aDd Ramachandra J. Amin. 



lSI Re. Dr. Dharma TeJa 
(St.) 

SRAVANA 7, 1892 (SAKAl ~  Dr. Aharma TeJa 
(St.) 

3SZ 
DR. RAM SUBHAG SINGH: I cballc-

nge it. Th(y have all been destroyed ........ 
(Interruption). 

MR. PEAKER : The House stands 
adjourncd till I I A. M. tomorrow. 

I.B.D. Press, Dolhi 

19.33 brs. 

The Lok Sabha then adjourned /111 Elept:II 
of 1M Clock 011 Thursday, July 30, 19701 
Sravana 8, /891 (Saka). 


